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ORDER
(DATE OF HEARING: 22.5.2008)
The petitioner, Power Grid Corporation of India Ltd has made this application
for re-apportionment of UCPT Tariff of 35 paise/kWh of North-eastern Region for the
period 1.2.2000 to 31.3.2007 in view of the judgment dated 4.1.2008 in Appeal No. 98

of 2007 of the Appellate Tribunal for Electricity.



2. Heard learned counsel and the representatives of parties present.

3. Learned counsel for ASEB has prayed for an adjournment to enable it to file
reply to the application. Prayer is allowed. The respondents may file their replies by

5.7.2008, with a copy to the petitioner, who may file its rejoinder, if any, by 20.7.2008.

4, List on 29.7.2008 for further directions.

5. Meanwhile, the petitioner is directed to file a comparative statement of capital
cost of its assets in North-eastern Region forwarded by it to Member-Secretary,
NERPC for computation of revised apportionment formula of UCPTT and the capital
cost approved by the Commission while allowing final transmission tariff for the period

1.4.2007 to 31.3.2009 for these assets.
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